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  śˆ  ŔźΊ ¬ ĶΈ  śųΓ ¡ Ĺˆ ¢ ŗǿ ̄  ¬ ›Έ ÑΎ ø śŻΕ Ķǽ  ĶΉ Ń΅ ³ Ķ ŕˇ ŗδ· Ä ± ̄

øÑΎ Ńųˇ øÃ ŗΌ  ĶŢΌ Ķǽ  ĶΉ Ń΅ 

 

SHRI O. RAJAGOPAL (Madhya Pradesh): 

Sir, I would like to associate myself with the 

sentiments expressed by the hon. Member. 

THE VICE-CHAIRMAN (SHRI AJIT P. K. 
JOGI): Thank you. Your name is associated. 

SHRI O. RAJAGOPAL: Apart from this, it 
is the fiftieth year of our Independence also. 
This is the right occasion when the names of 
great persons who have suffered for the 
country should be remembered. 

SHRI JOHN. F. FERNANDES (Goa): 
Sir, I am not against that. The capital of 
the Andaman and Nicobar Islands is Port 
Blair. If we can name this capital of the 
Islands .......  

THE VICE-CHAIRMAN (SHRI AJIT P.K. 
JOGI): We are not having a discussion on this. 

 

Missing of an Indian Working in Saudi 

Arabia 

 

DR. SHRIKANT RAMCHANDRA 

JICHKAR (Maharashtra): Mr. Vice-

Chairman, Sir, I want to draw the attention of 

the Government to the situation of insecurity 

which workers face in Saudi Arabia. 

Many doctors, Engineers, technologists and 

other from middle-class families have gone to 

Saudi Arabia to work there. In fact, they have 

been lured there. There are various recruiting 

agencies working in 

Bombay, Chennai, Trivandrum and other 

places. Nice offers are given, and people go 

there. When they go there, they have to sign 

contracts. If someone resigns, then, he lands in 

a very difficult and a bad situation. Many times 

when these workers come to India, they send in 

their resignation letters. Then, they are saved. 

If a sincere worker is there and he resigns from 

his job there, in Saudi Arabia, then, he is put to 

a lot of difficulties. There was an engineer 

from Mangalore. His name is Mr. Bantwal 

Devdas Baliga. He is a materials engineer 

working in the Eastern Petrochemicals Ltd. 

This is a company owned by the King of Saudi 

Arabia. This engineer was working there since 

1992. His contract was to expire on the 5th 

February. Just one month before, that is, on the 

5th January, 1997, Mr. Baliga resigned from 

his job. He was to come to India on the 5th 

February. He sent his wife and two daughters 

to Mumbai. He left his house on the 5th 

February morning to go to the airport. His wife 

and two children went to Mumbai airport to 

receive him. To their shock, they found that 

Mr. Baliga had not boarded the flight. They 

made enquiries. They found that Mr. Baliga 

left his house on the 5th February. Before 

reaching the airport something has happened to 

him. Since 5th February he has been missing. 

Mrs. Baliga is a middle class woman. She has 

already spent more than Rs. 60,000 towards 

telephone calls to the Indian Embassy in 

Riyadh. But there was no response. She has 

also sent several fax messages to the Indian 

Embassy, but there was no response. One 

daugther is 19 years and the other daughter is 

10 years. Mrs. Baliga is in Mumbai without 

any support. There is no trace of her husband in 

Saudi Arabia. Nobody is telling her the 

whereabouts of her husband. She has requested 

the Government of India to trace her husband. 

She has sent them letters, fax messages, but 

nothing has happened. 

I wish to draw the attention of the 

Govemment that something should be done  at 

the level of Shri Gujaralji.  I 
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would request Shri Gujralji to talk to his 

counterpart in Saudi Arabia and find out what 

has happened to Mr. Baliga, and let us know 

the details and welfare of Mr. Baliga. Thank 

you. 

SHRI GOVINDRAM MIRI (Madhya 
Pradesh): Mr. Vice-Chairman, Sir, it is a 
matter of great concern and I associate myself 
with the Special Mention made by Dr. 
Jichkar. 
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Threat   of  Agit ..jn   by   Teachers   of 

Kendriya Vidyalayas 

SHRI GOVINDRAM MIRI (Madhya 

Pradesh): Mr. Vice-Chairman, Sir, through 

you, I rise to mention a matter of urgent 

public importance in this august House. 

About 35,000 teachers of more than 850 

Kendriya Vidyalayas have threatened to 

launch a phased agitation from 1st April, 1997 

under the aiioices of Rashtriya Kendriya 

Vidyalaya Adhyapak Sangh (J). 

It is surprising that the present Human 

Resource Development Minister and his 

colleague, the Minister of State for 

Education—who prior to becoming the State 

Minister happened to be the patron of the 

Sangathan—have not found any time to meet 

the office-bearers of the Association, though 

they have submitted a memorandum detailing 

their demands and grievances as early as 

September, 1996. Some of may colleagues 

also wrote to these Ministers to find a solution 

to their problems, but they did not get 

anything 'except acknowledgements and 

hollow assurances that they are looking into 

the matter. They have not even looked at 

them, not to talk of finding a solution to their 

problems. Moreover, the KVS officers have 

misfed them while replying to question in 

both the Houses of Parliament. Different 

replies have been given to the same question 

in the Rajya Sabha and in the Lok Sabha. 

Mr. Vice-Chairman, through you, I would 

request the Minister of Human Resource 

Development to hold bilateral talks with the  

Association immediately 

and to stop teachers from descending on the 
road.  

Need to make River Ganga Pollution-free 
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